‘ 4
b
IN THE CZNIRAL /DMINISTBATIVE TRIBUNAL

PRIMNCIPAL BENGH
003‘3‘. NO. sfﬂ/go .

New lhi, dated the 7th Jure, 1994,

don'ble Shri S.R. Adige, Member(A))
Hon'ble Smt.Lakshni Sweminathan, Membe r{I))
le ?bri Jagjit Singh,
SrHe glth Ingpector,
Northern Railway,
New Delhi .
2¢ Shri Chaman Lal,
Chie f #klih Ingpectorid-hoc)
Kishanganj, Delhi
3. Shri Sundar Lal

Sr.He glth Inspector,
Tughl ak abad | :

o ‘%plic ats

By Mwcate ShBS, Maince )

Ve rsus

Union of Indias Through &

1. The Gemeral Manager,
Morthern Railway,
Baroda House,

New Delhi.

2 The CGhief Megicial Officer,
Northe miai lway, .
Baroda House, N ew Delhi

\

, _ Wi Be spondents
(By Adawoc ate Shri B.Ke Aggarwal )

JURGMEMT (ORAL)

(Hon'ble Shri S.R. Adige, MeubzrfA))

The case 'of the applicartsis thad the

promotions should b® made on the basis of decentralised

éenio;:ity.l.n the counter affidavit filed by the ;esaondents,




O

it has been stated that the promotions will be made on

the basis of dcentralised senioritye.

2 - Shri Mame,learmed counsel for the plicants
states that the applicants will be satisfied if the
avernments contained in the counter affidavit are implemented

by the respondeniss

3. e, therefore, direct the ® spondents to act in
accordance with the avwe rnment made by them in the counter
affidavit, if not acted upon so faer. With these directions,

this gpplication is dismissed, M costss -
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(L akshmi Swaminathan)
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Membe r{J) Membe r(a)




